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FIFTEENTH KERAI,A LEGISLIITIVE ASSEMBLY

Irifth Session

BTJLLETIN-PARTI
( Brief F,ecord of Proceedings )

Monday, June 27, 2022

No. 62

The Assembly met at 9.m a" E. with Mr. Speaker in the Chair.

National Anthem was sung before the commencement of the proceedings.

Questions i

One Question in the lisr of Questions posted for the day was answered orally.

[At the conmencement of the Question Hour, rle Members belonging o the

Opposition shouted slogans, hoisted banners and placards and Eied to disrupt the
proceedings. Members from rhe ltuling froDt pmtested against rhis. The Speaker

temporarily adjoumed rhe House at 09.04 a.m.l

The House re-assembled at 10.00 a. m. with Mr. Speaker in the Chair.

Obiruory Reference :

The Speaker made reference on the demise of p. J. Thomas, Thalekunnil Basheer,

M. P. Govindan Natu, K. Sankaranarayanan, U. S. Sasi, K. G. Kunjukrishnapillai,
S. Thyagarajan and Prayar Gopalalcishnan, former members of the Kerala
Legislative Assembly. As a mark of respect to the deceased, the Members stood in
silence for a while.

[The Members belonging to the Opposition again started shouting slogans,
trying !o disrupt the proceedings. Members belonging to Ruling ftont raised their
protest against this. Since the proceedings couldn,t be carried forward smoothly,
the Speaker informed the House that the Calling atreDtion as per the List of
Business and the manels under Rule 304 stood cancelled.l
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Panel of Chairmen :

The following Members were nominated to the Panel of Chairmen for the

current Session of the Assembly.

1. Shri K. D. Prasenan,

2. Shd E. K. Vijayan,

3. Shri Eldose P. Kunnappillil.

Popers laitl on the table :

The following Ordinances were laid on th,: Table:
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Presentation of Reports :

The Second Report of the Subject CoEmlttee - I to XIV on fie Scnrtiny of
demands.for grans for 2022-23 were presented.

Legislative Business :

1. The Spealer informed the House that the fuEoduction and motion for
reference to Subject Committee of The Kerala Private Forests (Vesting and

Assignm€nt) Amendment Bil, 2022 as per the List of Business has been

postponed.

2. Sh[i V. N. Vasavan, Minister for Co-operation and Registation inEoduced
The Kerala Co-operative Societies (Amendneno Bill, 2022 and moved that the

Bill be refened to Subject Committee XL Then the Motion was adopted without
any discussion and the Bill was referred to the Subject Committee XL

The House adjoumed at 10.23 a.m. to meet again at 9.00 a.m. on T[esday
June 28, 2022.

KAvrrHA Ur.rNrrHAN,
Secretory-in-Chorge.


